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Provisions of safety in all vehicles

1660. DR. CHANDAN MITRA: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether Government has seen a recent study which states that most of the
popular small cars sold in India have failed crash test showing high risk of life

threatening injuries in road accidents;
(b) if so, the details thercof along with the reaction of Government thereto; and

(c) the steps taken by Government to ensure the provision of basic level of
safety as standards in all the vehicles especially in small cars manufactured and
sold in the country?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P) : (a) to (¢) This Ministry has issued
notification S.0. 1139 (E) dated 28.04.2015 for amendment of Central Motor Vehicles
Rules, 1989 (CMVRs) wherein under the Bharat New Vehicle Safety Assessment
Programme, compliance as per Crash standards, Automotive Industry Standard 098
and Automotive Industry Standard 099 shall be mandatory for the new vehicles
from 1st October, 2017, and in case of existing vehicles same will apply from 1st
October, 2018.

State Highways upgraded to National Highways

1661. SHRI GARIKAPATI MOHAN RAO: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) the criteria for declaring State Highways and National Highways;

(b) the details of State Highways upgraded to National Highways, State-wise,
particularly in Telangana and Andhra Pradesh; and

(c) the details of ongoing/pending projects of Andhra Pradesh and Telangana?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI RADHAKRISHNAN P): (a) The criteria for declaration
of National Highways (NH) is given in Statement-I (See below).

(b) The details of National Highways declared till date is given in Statement-II
(See below).

(c) There are 30 and 19 ongoing National Highway development projects in the
State of Andhra Pradesh and Telangana respectively.
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Statement-1

Criteria for declaration of National Highways :

The Ministry has devised an eleven points criteria for declaration of National

Highways based upon the comments of the Planning Commission, are as

under:

1. Road which run through the length and breadth of the country.

2. Roads connecting adjacent countries.

3. Roads connecting the National Capital with State Capital and roads connecting
mutually the State Capitals.

4. Roads connecting major ports, non-major ports, large industrial centers or
tourist centers.

5. Roads meeting very important strategic requirement in hilly and isolated
areas.

6. Arterial roads which enable sizeable reduction in travel distance and achieve
substantial economic growth thereby.

7. Roads which help opening up large tracts of backward area and hilly regions
(other than strategically important ones).

8. National Highways grid of 100 km. is achieved.

9. The road must be upto the standard laid down for State Highways (SHs)
— both in its technical requirements as well as the land requirements. The
existing roads (SH, Major District Roads (MDRs) and other roads), which are
important in terms of various criterion stipulated herein, will be considered
for upgrading to NH standards. It will, however, be ensured that the roads
being upgraded generally satisfy the standards laid down for SH but MDR
and other roads required to be upgraded to form grid and connect important/
backward areas will also be considered.

10. The existing Right of Way (ROW) should be the property of the State
Government and must be generally free any type of encroachments.

11. The right of way required for the National Highways (preferably 45m,

minimum 30m) must be available for acquiring, free of encroachments and
the State Government would complete acquiring formalities within six months.
If additional ROW is required for developing the road to NH standards,
the State Governments would complete the acquisition expeditiously after
sanctioning of estimates therefor.
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Statement-11

The State/UT-wise details of National Highways (NHs) in the country

Sl.  Name of State National Highway No. Total Length
No. (in km.)
1 2 3 4

1. Andhra Pradesh 4, 5, 7,9, 16, 18, 18A, 42 New, 4,669.74
43, 63, 67 Ext. New, 150 New, 167
New, 202, 205, 214, 214A, 216, 219,
221, 222, 234, 326, 326A, 67 New,
71 New, 161 New, 340 New, 363
New, 365 New, 565 New, 765 New

2. Arunachal Pradesh 52, 52A, 153, 229, 52B Ext., 37  2,513.05
Ext., 315A, 713 New, 513 New,
313 New, 113 New and 713A New

3. Assam 6 New, 31, 31B, 31C, 36, 37, 37A, 3,783.68

37E, 38, 39, 44, 51, 52, 52A, 52B,
53, 54, 61, 62, 117A New, 127B
New, 127E New, 151, 152, 153, 154,
315A New, 127C New and 127D
New, 329 New, 427 New, 627 New,
702 New, 702B New, 702C New
and 715A New

4. Bihar 2, 2C, 19, 28, 28A, 28B, 30, 30A, 4,700.79

31, 57, 57A, 77, 80, 81, 82, 83,
84, 85, 98, 99, 101, 102, 103, 104,
105, 106, 107, 110, 122A New,
131A New, 133 New, 133B New,
219 New, 227 A New, 327A New,
327 Ext. New, 333 New, 333A New,
333B New, 527A New, 527C New,
727 A New and 766C

5. Chandigarh 21 15.28

6. Chhattisgarh 6, 12A, 16, 43, 78, 111, 130A New, 3,078.40
130B New, 130C New, 130D New,
149B New, 163A New, 200, 202,
216, 217, 221, 343 New, 930 New
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1 2 3 4
7. Delhi 1, 2, 8. 10, 24 and 236 80.00

8. Goa 4A, 17, 17A and 17B 262.00
9. Gujarat NE-L, 6, 8, 8A, 8B, 8D, 8E, 14,  4,970.87

15, 56, 58 New, 59, 113, 228, 251
New, 753B New, 848 & 848A New,
848B New, 341 New, 68Ext. New,
147A New, 168 New, 168A New,
351 New, 927D New and 953 New

10. Haryana 1, 2,8 10, 11 New, 21A, 22, 54 2722748
New, 64, 65, 71, 71A, 72, 73, T3A.,
71B, 236, 248 A New, 334B New,
703 New, 709 Ext New, 709A New
and NE-II

11. Himachal Pradesh 1A, 3 New, 20, 20A, 21, 21A, 22, 2,396.48
70, 72, 72B, 88, 73A , 154A New,
305 New, 503 New, 503 Ext. New
and 505 New

12.  Jammu and Kashmir 1A, 1B, 1C, 1D, 3 New, 144 New, 2.319.00
144A New, 301 New, 444 New,
501 New and 701 New

13.  Jharkhand 2, 6, 23, 31, 32, 33, 43 New, 75, 2,631.64
78, 80, 98, 99, 100, 114A New, 133
New, 133A New, 143 New, 143A
New, 220 New, 333 New, 333A New,
343 New and 419 New

14. Karnataka 4, 4A, 7, 9, 13, 17, 48, 50 New,  6,432.29
63, 67, 67 New, 150, 150 Ext. New,
150A New, 167 New, 169A New,
173 New, 206, 207, 209, 212, 218,
234, 275 New, 367 New, 766C

15. Kerala 17, 47, 47A, 47C, 49, 183A New, 1.811.52
185 New, 208, 212, 213, and 220

16. Madhya Pradesh 3.7, 12, 12A, 25, 26, 26A, 26B, 27,  5,184.57

43 New, 56 New, 39, 59A, 69, 69A,
75, 76, 78, 86, 92 and 927A New
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1 2 3 4

17.  Maharashtra 3, 4, 4C, 6, 7, 8, 9, 13, 16, 17, 7,047.79
26B, 50, 69, 150 Ext. New, 161
New, 204, 211, 222, 348 New, 848
New, 160 New, 166 New, 166A New,
348 New, 348A New, 353C New,
353D New, 353E New, 361 New,
363 New, 547E New, 548 New, 753
New, 753A New, 753B New, 848A,
930 New and 953 New
18.  Manipur 39, 53, 102 New, 102A New, 102B 1,745.74
New, 102 C New, 129A new, 108A
New, 129 New, 137 New, 137A New,
150, 155, 702A New

19.  Meghalaya 40, 44, 51, 62 and 127B New 1,204.36

20.  Mizoram 6 New, 44A, 54, 54A, 54B, 102B 1,381.00
New, 150, 154, 302 New, 306 A
New and 502A New

21.  Nagaland 36, 39, 61, 129 New, 129A, 150, 1,080.09
155, 702 New, 702A New and 702B
New

22.  Odisha 5, 5A, 6, 23, 42, 43, 60, 75, 130C 4,644.52

New, 153B New, 157 New, 200, 201,
203, 203A, 215, 217, 220 New, 224,
326 New and 326 A New
23.  Puducherry 45A & 66 64.03
24.  Punjab 1, 1A, 10, 15, 20, 21, 22, 64, 70, 2,239.15
71, 72, 95, 103 A New, 154A, 344A

New, 503 Ext. New, 703 New 703A
New and 754 New

25.  Rajasthan 3, 3A New, 8, 11, 11A, 11B, 11C, 7,886.20
12, 14, 15, 25 Ext. New, 54 New,
65, 65A New, 71B, 76, 76A New,
76B New, 79, 79A New, 89, 90,
113, 112, 114 , 116, 116A New, 158
New, 162A New, 162 Ext. New, 168
New, 168A New, 248A New, 325
New, 709 Ext. New and 927A New
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1 2 3 4

26.  Sikkim 31A, 310, 310A New, 510 New, 309.00
710 New

27.  Tamil Nadu 4,5, 7, TA, 45, 45A, 45B, 45C,  5,006.14

46, 47, 47B, 49, 66, 67, 68, 205,
207, 208, 209, 210, 219, 220, 226,
226 Ext., 227, 230, 234, 381 New,

and 532 New
28. Tripura 44 | 44A, 108A & 208 New 577.00
29.  Telangana 7.9, 16, 202, 221, 222, 326 New, 2,686.84

167 New, 150 New, 363 New, 365
New, 565 New, 161, 765 New, 50
New, 563 New and 365A New

30.  Uttarakhand 58, 72, 72A, 72B, 73, 74, 87, 87  2,409.92
Ext., 94, 107 New, 107A New, 108,
109, 123, 119, 121, 125 and 309A
New, 334A

31.  Uttar Pradesh 2, 2A, 3, 3A New, 7, 11, 12A, 19,  8,483.00

24, 24A, 24B, 25, 25A, 26, 27, 28,
28B, 28C, 29, 56, 56A, 56B, 58,
T2A, 73, 74, 75, 76, 86, 87, 91,
91A, 92, 93, 96, 97, 119, 219 New,
227 A New, 231, 232, 232A, 233,
235, 330, 330A New, 330 B New,
334B New, 709 A, 727 A New, 730
New, 730A New, 731 A New, 931
New, 931A New and NE-II

32, West Bengal 2, 2B, 6, 10, 31, 31A, 31C, 31D,  2,909.80
32, 34, 35, 41, 55, 60, 60A, 80, 81,
114A New, 116B New, 117, 131A,
133A New, 317A, 327B, 419 New,
512 New and 717

33. A and N Island 223 330.70
34. D and N Haveli 848A New 31.00

35. Daman and Diu 848B New and 251 New 22.00




